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From 

R. Lalitha, I.A.S., 

Tamil Nadu Salt Corporation Limited 

Managing Director (FAC), 

(A Government of Tamil Nadu Undertaking) 

Tamil Nadu Salt Corporation Ltd., 
735, 4th Floor, LLA Building, 
Chennai - 600 002. 

Madam, 

No.958/PD/2022 

Sub: 

Ref: 

To 

Tmt. D. Sneha, I.A.S., 
District Collector, 
Old GST Road, 
Near Pillaiyar Kovil Street, 
Chengalpattu - 603001. 

Date:23.12.2025 

TNSC- Thiruporur salt project-Surrender of 3010.48 acres of land in 
Thiruporur Taluk- Consent for transfer of 3010.48 acres to Water 
Resources Department for formation of new reservoir- Reg. 
1. Your letter dated 20.11.2025 requesting the surrender of 3,010.48 

acres of land for the Comprehensive Water Resources 

Development Programme (CWRDP). 
2. Executive Engineer, WRD, Lr.No.F(Land)/DB/JDO1/ Thiruporur 

Reservoir/2025, dt.02.12.2025 

Cc: Executive Engineer, WRD, 
Araniyar Basin Division, 
Chepauk, Chennai-05. 

3. Resolution passed in the 227th Board Meeting of TNSC held on 
11.12.2025. 

With reference to the letter cited, I am directed to inform that the 
subject regarding the surrender of 3,010.48 acres of land allotted to TNSC in 
Thiruvidanthai and adjoining villages, Thiruporur Taluk, was placed before the 

Board of Directors of Tamil Nadu Salt Corporation Limited at its 227th Board 
Meeting held on 11.12.2025. 

After detailed deliberation, the Board resolved to surrender the said land 
to the District Administration and accorded its consent for the utilisation of the 
land by the Water Resources Department (WRD) for the implementation of 
the proposed reservoir project under the Comprehensive Water Resources 
Development Programme (CWRDP). 

Accordingly, TNSC has no objection to handing over the above extent of 
land to the District Administration for further action. 

en Managing Director (FAC) 
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735, A60OT 600TT FNGDD, 6T6).6T60.g. l6grn, 
STG�TaSIOIE 5oTD, 6F6Öt 6D6UT -2. 

OR 

Tamil Nadu Salt Corporation Limited 

ISO 900|: 2015 Company 

(A Government of Tamil Nadu Enterprise) 
735, Anna Salai, L L A Building, 

IVth Floor, Chennai - 2. 

EXTRACTS OF THE MINUTES OF THE 227TH MEETING OF THE BOARD OF 
DIRECTORS OF TAMIL NADU SALT CORPORATION LIMITED HELD ON 
THURSDAY, THE 11H DECEMBER, 2025 AT 12.30 P.M. AT 9TH FLOOR, 
INDUSTRIES CONFERENCE HALL, SECRETARIAT, CHENNAI �9 

ITEM NO.13: THIRUPORUR SALT PROJECTTRANSFER OF LAND TO WATER 
RESOURCES DEPARTMENT TO BUILD NEVW RESERVOIR 

"RESOLVED THAT the Board of Directors of the Corporation hereby resolves to surrender the 
entire extent of 3,010.48 acres of land to the District Administration, chengalpattu." 

"RESOLVED FURTHER THAT the Board conveys its consent for the said land to be utilised by 
the Water Resources Department for the purpose of the proposed new reservoir." 

"RESOLVED FURTHER THAT the Managing Director be and is hereby authorised to take all 
necessary steps, execute any documents, and complete all formalities required to give effect 
to this resolution, including liaising with the District Administration and the Water Resources 
Department." 

I/CERTIFIED TRUE COPY// 

For TAMILNADU SALT COPERATION LIMITED 

HARSHA J 
COMPANY SECRETARY 

oCHENNAI 609 002 

Toll Free: 1800 425 00022 GST No: 33AAACT2482L1Z9 CIN-UI4220TN1974SGCO06668 PAN No: AAACT2482L 
Phone: 044-28418344 / 285 I7088 FAX:91-44-28525846 Website : www.tnsalt.com E-mail : mmktg@tnsalt.com / tnsc@tnsalt.com 
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